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 The Goa, Daman and Diu Irrigation (Amendment) Bill 1975
"~ (Bill No. 3 of 1975) |
.
. BILL

to amend the Goa, Daman and Diu Irrzgatwn Act,
1978. '

Be it enacted by the Legislative Assemfbly of Goa.,
Daman and Diu in the Twenty-sixth Year of the
Repu’bhc of Indxa, as follows: —

1 Sho'rt title ‘and. commencement. — (1) This Act
may be called the Goa, Daman and D1u Imgatlon
(Amendment)’ Act; 1975. .

(2) Tt shall eome into force at ane.. _

2. Amendment of section 98. — In section 98 of the
-Goa, Daman and Diu Irrigation Act, 1973 (18 of
- 1973), for the figures and words “lith November,

- 1964”, the figures and words “11th November, 1954”
shall be substituted.



